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Opining of Visa Office of Thailand in 

Madras 

366. SHRI S. MUTHU MANI: Will 

the Minister of EXTERNAL AFFAIRS 

be pleased to state: 

(a) whether Government have ap-poached 

the Government of Thailand to open a Visa 

Office of Thailand in Madras; 

(b) whether it is a fact that the Indian 

Airlines has also made a request to this 
effect; 

(c) whether there are only two Visa issuing 

Offices of Thailand in India at New Delhi and 

Calcutta and that the people from South India 

have to visit either Calcutta or Delhi for 

obtaining visa from the Emabassy of 

Thailand; 

(d) whether the share of passengers going 

to Thailand from Southern States constitute 

more than 50%; and 

(e) if so, what action Government have 

taken for getting established a Visa Office of 

Thailand in Madras? 

THE MINISTER OF EXTERNAL 

AFFAIRS (SHRI I.K. GUJRAL): (a) No, Sir. 

(b) No, Sir. 

(c) No, Sir. Thailand also maintains a 
Consulate in Mumbai. 

(d) Statewise figures are not compiled. 

(e) Does not arise. 

Reports of the  National  Human  Rights 

Commission 

367. SHRI ASHOK MITRA: Will the 

Minister of HOME AFFAIRS be pleased 

to state: 

(a) the number of reports submitted by the 

National Human Rights Commission since it 

was set up; 

(b) the principal issues and problems 
highlighted in these reports; and 

(c) the measures Government have 

undertaken or propose to undertake in 

the light of the recommendations of the 

Commission? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

MOHD. MAQBOOL DAR): (a) to (c) The 

National Human Rights Commission has 

submitted the following three reports since its 

inception:— 

(i) Annual  Report  for  1993-94  (from 

October, 1993 to March, 1994). 

(ii) Annual   Report  for  1994-95  (from 

April, 1994 to March, 1995). 

(iii) Annual Report for 1995-96 (from April, 

1995 to March, 1996). 

The Annual Reports of the Commission of 

the years 1993-94 and 1994-95 have already 

been laid on the Table of both Houses of 

Parliament alongwith Memoranda of Action 

Taken on the recommendations and 

observations contained in it. The Commission 

has also submitted its Third Annual Report 

which is being processed for being laid on the 

Table of both Houses of Parliament alongwith 

an Action Taken Memorandum in the current 

session of Parliament. 

 


